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[Sbri Ratan Singh Rajda] 

There ha been a long tanding demand 
f people of the area that East Campu 

of Dehi U niver ity should be set up and 
~that more college& should be opened by 
Delhi University in trans-Yamuna area. 

Now that new academic year is to com-
mence, Ministry of Education should 
take actioJ;l in the rna ter and open two 
more college , ODe for boys and one for 
. irIs, in the en uing year on priority 
.basis. 

..( vi) DROUGHT IN VARIOUS PARTS 
COUNTRY AND RELIEF WORK IN THOSE 
AREAS. 

MR. CHAIRMAN : You are not 
expected to go beyond the statement 
"Which you have given to the Speaker . 
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Shri Gaogwar. He was not here when 
his name was called. HOD, Members 
should make it a point to be present when -A 
their names are caled. 
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(vii) Need to amend the Civil Procedure 
Code 1976 for making provision for 
pubU;hing summons in newspapers at 
the request of parties or at courts 
discretion. 
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R SOLUTION RE RECOMMENDA-
no 0 RAILWAY CONVENTION 
COMMIITEE, DEMANDS FuR GRA TS 
(RAILWAYS), 1983-84, SUPPLEME . 
TARY DEMANDS FOR GRANTS 
(RAILWAYS), 1982-83, AND DE-
MANDS FOR EXCE GRANT 

(RAILWAYS), 1980-81-Contd. 

MR. HAIRMAN: We will now take 
up further discussion on the Re olution 
moved by Shri A. B. A. Ghani Khan 

haudhuri. Shri Zainul Ba her, who was 
on h is leg, will continue his speech. 

HRI ZAINUL BA HER (Ghazipur): 
Mr. halrman, Sir~ ye terday I wa talk-
ing about the late-runhing Of train in the 
North Ea tern Railway. Many impor-
tant Expres. and Mail train in the orth 

a tern Railway are running late, not 
by one or two hours but by 8 to 10 hours 
regularly. 

SHR[ RAMAVATAR SHASTRI (Pat. 
na): Even more. 

SHRI ZAlNUL BASHER· Yes even 
more. Since the hon. Minister i pay-
ing l:Itmost attention to the punctuality of 
train. I would request him to pay spe-
cial atte,nti n to thib a p ct i.n the rth 
Ea tern Railways also. 

I would like to empha ize with 11 the 
pow r t my command the cony rsion 
of the Ch~pra-Varanasi m tre--gau 
line into bro d-gauge. That wa promi 
in a largely attended publ\c meeting and 
to the pre by the then Railw y Mini -
ter hri Kamalapati Tripathi. The sur-
vey has already been completed. I have 
h~n a \Ired that it will be sent to the 
Pl noing Commi ion ' for clearance. 
I hop the railway uthorif or 
Ihe Mini try wQuld h ve Dt ,that 
prQ1W al to the Plal1nin~ Commission 


